
CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR 
CIRCUIT SITTING AT INDORE

D a te d  T u e s d a y  t h i s  t h e  2 0 t h  J U ly ,  2004

OA Nos *581 /02#  1 7 9 / 0 2 ,  1 8 9 / 0 2 ,  5 5 6 / 0 2  
1 9 1 / 0 2  and 2 2 9 / 0 2

CQRAM

M r .M .P .S in g h ,  V i c e  Chairman  
Mr.Madan Mohan, J u d i c i a l  Member

QA N o . 5 8 1 / 0 2

Nand Kumar S h r i v a s t a v a  
S / o  P . L . S h r i v a s t a v a  
R / o  R a i l w a y  Q u a r t e r s  N o . 11 
S&C R a i lw a y  C o lo n y  
S h uj-e lp ur  D i s t r i c t
S h a j a p u r  . . . A p p l i c a n t

(By a d v o c a t e  S h r i  A . N . B h a t t )
V e r s u s

1 .  Union o f  I n d i a  r e p r e s e n t e d  by  
The G e n e r a l  Manager
W e st er n  Rai lway#  H e a d q u a r t e r s  
C h u r c h g a t e ,  Mumbai.

2 .  The D i v i s i o n a l  R a i l  Manager  
W estern  R a i lw a y ,  D o - b a t t i  
R a tla m  (M .P.)

(By a d v o c a t e  Mr. Y . I . M e h t a )

OA N o . 1 7 9 / 0 2

Ash ok Choudhry  
S / o  R .S .C h o u d h r y  
R /o  Q u a r t e r  N o . 633 ' A ' ,  
tfiow Road C o lo n y  
R atlam

2 .  S u n i l  John  
S / o  Samel John  
R / o  2 7 1 ,  T . I . T . R o a d
R a t l a m .  . . . A p p l i c a n t s

(By a d v o c a t e  M r . A . N . B h a t t )
V e r s u s

1 .  The G e n e r a l  Manager  
W e ster n  R a i lw a y ,  Head O f f i c e  
C h u r c h g a t e ,  Mumbai.

2 .  The D i v i s i o n a l  R a i l  Manager  
W e ster n  R a i lw a y ,  D o - b a t t i
R a t l a m .  . . . R e s p o n d e n t s

(By a d v o c a t e  M r .Y . I .M e h t a )

OA N o . 1 8 9 / 0 2
U d a i s i n g h  S o l a n k i  
S / o  K i s h r u s i n g h  
K h a l l a s i  under
C h i e f  T e l e c o m  I n s p e c t o r  (M.W.)
Ra'trtam .

O f f i c e

. . . R e s p o n d e n t s .



2 .  V .V asu ndhra*1
S / o  R .N .V asu dharan
K h a l l a s i
81 ,  Inrira Nagar
R at lam

(By a d v o c a t e  S h r i  A . N . B h a t t )

V e r s u s

1 .  Union o f  I n d i a  r e p r e s e n t e d  b y  
Th«' G en era l  Manager  
W estern  R a i lw a y ,  C h u r c h g a te  
Mumbai.

2 .  The D i v i s i o n a l  R a i l  Manager 
W estern  R a i lw a y ,  D o - b a t t i  
R a t la m .

(By a d v o c a t e  S h r i  Y . I . M e h t a )

OA 5 S 6 / 0 2

E l y a z e n  
S / o  D av id
R /o  15 /C Vikram Nagar  
U j j a i n  (MP)

2 .  Srawan Kumar 
S / o  Rampal
R /o  1 6 5 -B ,  Madhavnagar R l y . C o l o n y  
U j j a i n  (MP)

(By a d v o c a t e  Mr .A.N . B h a t t )

V e r s u s

1 .  U n ion  o f  I n d i a  r e p r e s e n t e d  by  
The G e n e r a l  Manager  
W e ster n  R a i lw a y ,  Hqrs O f f i c e  
C h u r c h g a t e ,  Mumbai.

2 .  T he  D i v i s i o n a l  R a i l  Manager
W e ster n  R a i lw a y ,  D o - B a t „ i  
R at lam  (MP) .

(By a d v o c a t e  S h r i  Y . I . M e h t a )

OA N o . 1 9 1 / 0 2

N i t i n  Dronkar  
S / o  P ra b h a k a r  
R /o  4 3 5 ,  K a t j u n a g a r  
R a t la m .
2 .  R a j e n d e r  S ingh  R a t h o r e  

S / o  Mohansingh
R /o  6 , R a j i v  N a g a r  
R a t l a m .

3 .  S a n j a y  Sharma 
S / o  S h yam la l
R /o  6 7 ,T h a w a r ia  B a za r
R a t la m .  . . *

(By a d v o c a t e  S h r i  A . N . B h a t t )
V e r s u s

1 .  Union  o f  I n d i a  r e p r e s e n t e d  by  
The G e n e ra l  Manager  
W e ster n  R a i lw a y ,  C h u r c h g a t e  
Mumbai.

. . . A p p l i c a n t s

. . .R e s p o n d e n t s

. .R e s p o n d e n t s

A p p l i c a n t s



2 .  The  D i v i s i o n a l  R a i l  Manager 
W e st e r n  R a i lw a y ,  D o - B a t t i  
Rat la in . . . .R e s p o n d e n t s

(By a d v o c a t e  S h r i  Y . I . M e h t a )

OA N o . 2 2 9 / 0 2

Ra j n i k a n t  
S / o  S h a n t i l a l  
R /o  Q r t r .  No .165  0 / 8  
Near S t e p h e n  S c h o o l  
Dohad ( G u j a r a t ) .
2. N a^ ^ K h an

S / o  Sham S h er  Khan 
R / o  Q u a r te r  N o . 3 6 / A  
Khachrod R a i lw a y  S t a t i o n
Khachrod (MP) . . . A p p l i c a n t s

(By a d v o c a t e  S h r i  A . N . B h a t t )

1 .  Union o f  I n d i a  r e p r e s e n t e d  b y  
The G e n e r a l  Manager  
W e ster n  R a i lw a y  
C h u r c h g a t e ,  Mumbai.

2 .  The D i v i s i o n a l  R a i l  Manager 
W e ster n  R a i lw a y
D o - B a t t i #  Ratlam (MP) . . . R e s p o n d e n t s

(By a d v o c a t e  S h r i  Y . I . M e h t a )

By M r .M .P .S in g h ,  V i c e  Chairman

In  t h e s e  c a s e s *  t h e  l e a r n e d  c o u n s e l  f o r  t h e  r e s p o n d e n t s

s t a t e s  t h a t  w r i t  p e t i t i o n .  N o . 1 6 8 0 / 2 0 0 0  h a v i n g  s i m i l a r

i s s u e  h a s  b e e n  f i l e d  b e f o r e  t h e  H o n ' b l e  High C ourt  o f  

Madhya P r a d e s h  a t  I n d o r e .  Th ib  w r i t  p e t i t i o n  i s  p e n d i n g  

i n  t h e  H o n ' b l e  High C o u r t  o f  Madhya P r a d e s h .

2 .  L ea r n e d  c o u n s e l  f o r  t h e  a p p l i c a n t s  s t a t e s  t h a t  t h e s e  

GAs c a n  b e  d i s p o s e d  o f  s u b j e c t  t o  t h e  f i n a l  d e c i s i o n  o f  

t h e  w r i t  p e t i t i o n  p e n d i n g  i n  t h e  H igh  C o u r t ,  h a v i n g  s i m i l a r

3 .  A l l  t h e s e  04^ a r e  d i s p o s e d  o f  w i t h  a d i r e c t i o n  t h a t

t h e  d e c i s i o n  g i v e n  b y  t h e  H o n ' b l e  H igh  C ourt  o f  Madhya

Pradewh i n  t h e  w r i t  p e t i t i o n  w i l l  a l s o  b e  a p p l i c a b l e  

i n  t h e s e  c a s e s . .  With t h e s e  d i r e c t i o n s ,  t h e s e  OAs a r e

d i s p o s e d  o f *  —

VerSwS

O R D E R  (O r a l )

i s s u e

(M.P.SINGH) 
VICE CHAIRMAN

(MADAN MOHAN) 
JUDICIAL MEMBER




